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 reluctance  of  rich  miffers  and  others  to

 purchase  it  even  at  the  far-too-low  so  called

 support  price  indicated  by  the  Agricultural
 Costs  and  Prices  Commission,  The  policies
 and  programmes  regarding  procurement  of
 rice  from  the  rice  mills,  regulation  of  the

 exports  of  rice  from  out  of  Andhra  Pradesh
 and  failure  to  purchase  paddy  from  kisans

 at  the  support  prices  have  all  contributed  to

 depress  the  market  transactions  in  paddy,

 prevalence  of  too  low  prices  and  in  the

 burdensome  unsold  accumulations  of  paddy
 on  the  hands  of  peasants.  The  travails  of

 peasants  caused  by  the  growing  demands  from

 credit  cooperatives,  banks  and  sahukars  for

 the  repayment  of  debts,  incurred  by  peasants
 to  meet  cultivation  and  family  expenses  can

 only  be  imagined.  I,  therefore,  request  the

 Union  Government  to  take  necessary
 measures  through  FCI  in  cooperation  with

 the  Government  of  Andhra  Pradesh  to  ensure

 purchase  from  peasants  their  surplus  paddy
 and  to  arrange  for  moratorium  for  an  year
 on  the  payment  of  their  seasonal  debts.

 (x)  Need  to  provide  one  T.  V.  set  along-
 with  a  satellite  T.  V.  antenna  to  each

 Panchayat  in  tribal  and  hilly  villages

 SHRI  P.  NAMGYAL  (Ladakh)  :  There

 has  been  widespread  dcmand  from  all  sides  of

 this  august  house  for  installation  of  high-

 powered  T.  V.  transmitters  in  many  parts  of

 the  country  where  low-powered  TV  transmit-

 ters  are  ajready  functions.  The  topography
 of  our  country  is  such  that  even  after  installa-

 tion  of  high-powered  TV  transmitters,  the

 possibility  of  covering  the  entire  country
 under  TV  nctwork  seems  quite  remote.  I,
 therefore,  request  the  Ministry  of  Information

 and  Broadcasting  to  provide  one  TV  set

 alongwith  a  satellite  TV  antenna  and  a  smal]

 generator  to  each  Panchayat  in  all  the  tribal

 and  hilly  villages  of  our  country  so  that  remote

 areas  can  be  covered  directly  through  INSAT

 I-B.  Such  a  device  on  experimental  basis  is

 already  functioning  successfully  in  Ladakh.

 [Translation]
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 (xi)  Need  for  fuancial  ....stance  by  Central
 Government  to  start  relief  work  for  pro-
 viding  drinking  water  in  some  drought
 affected  areas  of  Madhya  Pradesh

 SHRI  AZIZ  QURESHI  (Satna):  Mr.

 Speaker,  Sir,  the  pcople  of  the  entire

 constituency  of  Satna  (M.  P.)  are  suffering
 from  acute  drinking  water  security,  so  much
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 so  that  even  in  Satna,  Mehar  and  other
 cities,  which  fall  under  Municipal  Corpora-
 tions  and  Municipal  Committee,  the  people
 are  not  getting  adequate  quantity  of  water
 for  drinking  and  other  domestic  use.  Due
 to  low  rainfall,  the  crops  have  been  destroyed
 in  Satna,  Nagaud,  Mehar,  Raigaun,  Chitra-
 kot,  Amarpatan,  Rampur,  Baigna,  Vijay
 Raghogarh  and  Badwara  Assembly  con-
 Stituencies  and  to  add  to  their  miseries,
 they  and  even  their  cattle  are  not  getting
 drinking  water.  The  cattleheads  are  perish-
 ing  unemployment  is  increasing  and  the
 people  do  not  have  adequate  means  of
 livelihood.  The  people  are  migrating  to
 other  places.

 Government  should  direct  the  State
 Government  of  Madhya  Pradesh  to  take
 up  immediate  relief  measures  ona  war  foot-
 ing  and,  especially,  install  big  boing
 machines  in  sufficient  number  to  remove  the
 drinking  water  scarcity,  The  centre  should
 also  provide  financial  assistance  to  the  State
 Government  to  execute  this  work,

 (xii)  Need  to  puf  a  moratorium  on  all  loans
 taken  by  pepper  cultivators  and  to

 abolish  cxport  duty

 [English]

 PROF.  P.  J.  KURIEN  (Idukki)  :  Pepper
 accounts  for  more  than  50  per  cent  of  our
 foreign  exchange  earnings  from  spices.  Over
 the  years,  it  has  suffered  neglect  and  thus
 India  lost  its  prominent  position  in  the  world
 pepper  market.  Our  export  of  pepper  which
 constituted  80  per  cent  of  the  world  trade
 at  the  time  af  independence  has  declined  to
 20  per  cent  at  present.  In  spite  of  this,  no

 proper  attention  has  been  given  to  protect
 the  pepper  cultivation.

 Further,  the  latest  decision  of  the  Finance
 Ministry  to  impose  an  export  duty  of
 Rs.  3  per  kilogram  on  black  pepper  has
 come  as  a  bolt  from  blue  to  the  cultivators.
 They  are  not  yet  free  from  the  impact  of  the
 severe  drought  which  destroyed  vast  areas  of
 pepper  vines  in  1983.  This  has  brought  down
 the  production  of  pepper  and  caused  great
 hardships  to  the  growers.  They  are  finding
 it  very  difficult  to  repay  the  loans  they  have
 borrowed  from  different  Banks  for  pepper
 cultivation.  In  fact,  they  need  special
 assistance  in  the  form  of  moratorium  on
 repayment  of  loans  and  relaxing  of  the
 interest  on  the  loans.


